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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

CIVIL APPEAL NO(s). 2066 OF 2006

M'S. SBHOBI KA ATTI RE Appel | ant (s)

VERSUS

NEW | NDI A ASSURANCE CO. LTD. & ANR Respondent (s)

15/9/ 2006 This Appeal was called on for judgnent today.

For Appell ant(s) M. V. Bal achandran, Adv.
For Respondent (s) M. Pranab Kumar Mil i ck, Adv.
Hon’ bl e M. Justi ce Al t amas Kabi r pr onounced t he

of t he Bench

conmprising Hon ble Dr. Justice AR Lakshrmanan and sel f.

j udgnent

The Appeal is allowed in terns of the signed judgnment. No order as to costs.

(Par deep Kumar) (Radha R Bhat

i a)

Court Master

(signed reportabl e Judgnent is placed on the file)

Court Maste



